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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORIWISE MONTHLY STATEMENT FOR THE MONTH OF

DECEMBER ---2015
KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE D B SB [roraL LB DB SB TOT A L BALANCE
IMAIN CASES
k)lVlL SIDE
IVIL FIRST APPEAL 7432 @ 35 35 - - 9 9 7458
IVIL SECOND APPEAL 2467 29 29 - - 50 50 2446
EX, FIRST APPEAL 26 - 0 0 - - 0 0 26
EX. SECOND APPEAL 3 = 0 0 z - 0 0 3
CIVIL MISC. APPEAL 21979 2 182 184 - 3 30 33 22130
IVIL REVISION 407 - 8 8 - - 17 17 398
1IVIL REVIEW 461 2 17 19 - 2 15 17 463
lincoME TAX REF, 7 - - 0 - 0 = 0 7
@R TAX REF. 5 - - 0 - - - 0 5
AX CASES - - - 0 - - - 0 0
IEXC]SE ACT REF. - - - 0 - - - 0 0
I. 1. APPEAL 860 6 - 6 - 6 - 6 860
W.T. A, 8 - - 0 - : - 0 8
SALES TAX REVISIONS 616 - 0 0 - - 9 9 607
TESTAMENTARY CASES 1 - 0 0 - - - 0 1
"OMPANY PETITION 37 - 0 0 - - 0 0 37
COMPANY APPEAL 3 - 0 0 - - - 0 3
"OMPANY APPLS, 12 - 0 0 - - 0 0 12
kompany suits - - - 0 - - - 0 0
ICOMPAN\" LIQUIDATION 9 = 1 1 = - 0 0 10
‘E_LE(ZT!ON PETITION 0 - - 0 - - - 0 0
SPECIAL APPEAL { CIVIL) 30 0 - 1] - 0 - 0 30
SPECIAL APPEAL ( WRIT) 2902 62 . 62 5 67 - 67 2897
kavie conTEmpPT 1471 4 36 40 - 3 27 30 1481
CIVIL WRIT 36506 122 900 1022 5 98 415 | 513 37015
RECRIMINATION PET. - - - 0 - - 0 0
kcENTRAL EXCISE APPEAL 264 1 - 1 - 1 - 1 264
CROSS OBJECTION 607 0 8 8 - 0 2 2 613
VI, REFERENCE. 1 - - 0 - - 0 1
TOTAL *A" 76114 199 1216 | 1415 0 180 574 754 76775
{CRIMINAL SIDE
MURDER REFERENCE 2 0 = 0 - 0 - 0 2
CRIMINAL APPEAL 16403 8 92 100 - 14 4 18 16485
RIMINAL REVISION 7107 - 165 165 - 0 58 58 7214
"RL. MISC. PET.
/S 482 CR. P.C. 2775 0 332 | 332 - 1] 254 254 2853
"RL. MISC. BAIL
Iﬁfs 438 & 439 CR, P. C. 883 - 1024 | 1024 - - 1003 | 1003 904
@(:()NT. PETITION 3 - 0 0 - 0 - 0 3
keriviINAL REFERENCE - - - 0 - - - 0 0
HABES CORPLS 111 12 - 12 - 1 - 1 122
R L TO A 274 3 22 25 e 3 13 16 283
TOTAL B 27558 23 1635 | 1658 - 18 1332 1350 27860
TOTAL A+ B 103672 222 2851 | 3073 0 198 1906 | 2104 104641
OTHER ORIGINAL
. JURISDICTION CASES
ARBITRATION APPLICATION 30 - 4 4 - - 2 2 32
LEAVE TO APPEAL TO S. C 12 - 0 0 - - - 0 12
CIVIL TRANSFER APPLICATION 147 - 11 11 - - 11 11 147
CRIMINAL TRANSFER 10 - 2 2 - - 1 1 11
TOTAL C 199 0 17 17 - 0 14 14 202
__GRAND TOTAL A+B+C+ 103871 222 | 2868 | 3090 - 198 | 1920 | 2118 104843

DEPUTY REGISTRAR (JUDL.)




